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 [Shri  Vidya  Charan  Shukla]
 versions),  publithed  fn  Notifica-
 tlon  No.  0,8.8,  633  th  Gazette  of
 Indian  dated  the  l8th  April,  970
 under  clause:  (5)  of  article  320  of
 the  Constitution,  together  with  an
 explanatory  note.  (Placed  jin
 Library,  See  No,  LT-3523/70]

 Q  A  copy  each  of  the  following  No-
 tifications  (Hindi  and  English
 versions)  under  sub-sectlon  (2)
 of  section  3  of  the  All  India  Ser-
 vices  Act,  95]  :—

 ()  The  Indian  Forest  Service
 (Pay)  Firat  Amendment  Rules,
 1970,  published  in  Notifica-
 tion  No.  0.  85.  R.  603  in
 Gazette  of  India  dated  the
 Ilth  April,  1970  [Placed  in
 Library.  See  No,  3524/70]

 (il)  The  Indian  Police  Services
 (Fixation  of  Cadre  Strength)
 Second  Amendment  Regula-
 tlons,  1970,  published  in  No-
 fication  No,  G,  Ss.  R.  635  fa
 Gazette  of  India  dated  the
 W8th  April,  1970,  [Placed  in
 Library,  See  No.  LT-3525/
 70)

 (iil)  The  Fourth  Amendment  of
 970  to  the  Indian  Pollce
 Service  (Pay)  Rules,  1954,
 Publisked  In  Notificotion  No,
 G'S.R.  636  ln  Garette  of  India
 dated  the  /8th  April,  1970,
 [Placed  in  Library.  See  No,
 LT-3526/70]

 (iv)  The  Third  Amendment  of
 970  to  the  Indian  Administra-
 tive  Service  (Pay)  Rules,  1954,
 Published  in  Notification
 No.  G.S.R,  637  in  Gazette  of
 India  dated  the  8  April,

 970.  [Placed  in  Library
 See  No,  LT-3527/78]

 w  —  The  Indian  Administrative
 Services  (Appointment  by
 Promotion)  Amendment  Re-
 galations,  1970,  published  in
 Notification  No.  G.8.R,  652

 ‘in  Gazétttet  or  Indfa  dated  the
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 25th  April,  1970,  [Placed  in
 Library.  See  No,  LT-352a)
 70)

 (vl)  The  Indian  Pollce  Setvice
 (Appointment  by  Promotion)
 Amendment  Regulations,  970
 published  {in  Notification
 No,  G.S.R,  653  in  Gazette  of
 Indja  dated  the  25th  April
 1970  [Placed  in  Library.
 See  No,  LT-3529/70}
 The  Fifth  Amendment  of
 970  to  the  Indian  Police  Bar-
 vices  (Pay)  Rules,  1954,  pub-
 lished  in  Notification  No,
 G.8.R.  63440  Gazette  of
 India  dated  the  25th  April,
 1970,  [Placed  in  Library.
 See  No.  2531/70)

 (vii)

 The  Indian  Pollce  Service
 (Fixation  of  Cadre  Strength)
 Third  Amendment  Regulation
 1970,  published  In  Notiftea-
 tlon  No,  0,  8.  R  655  In
 Gazette  of  Indla  dated  the
 25th  April,  ‘1970.  [Placed  in
 Library.  See  No.  LT-3582/
 70]

 (vill)

 AupiT  ReporT  AND  ANNUAL
 ACCOUNTS  OF  PARADIP

 PoRT  TRUST

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  PARLIAMENTARY
 AFFAIRS,  AND  IN  THE.  MINISTRY  OF
 SHIPPING  AND  TRANSPORT  (SHRI
 IQBAL  SINGH)!  I  beg  to  lay  on  the
 Table  a  copy  of  the  Anawal  Accounts  of  the
 Paradip  Port  Trust  forthe  period  from
 Ith  November,  967  to  3ist  March,  I968
 and  the  Audit  Report  thereon,  under  sub-
 tectton  (2)  of  section  03  of  the  Major  Pert
 Trust  Act,  1963,  [Placed  in  Library.  See
 No,  LT-3533/70]

 COMMITTEE  ON  PRIVATE
 MEMBERS’  BILLS  AND

 RESOLUTION
 MINUTES

 ‘SARI  G,G.  SWELL  ‘(Autonomous
 Distticts)  ;  I'tegto  lay'dn  the  Table  the



 20  Message  from  R.S.

 Minutes  of  the  sittings  (s8th  to  64th)  of  the
 Committee  on  Private  Members’  Bilis  and
 Resolutions  held  during  the  current  session,

 MESSAGES  FROM  RAJYA  SABHA

 SECRETARY  |  Sir,  |  have  to  report
 the  following  {messages  recelved  from  the
 Secretary  of  Rajya  Sabha  :—

 (i)  “Iam  directed  to  inform  the  Lok
 Sabha  that  the  Rajya  Sabha  at  its
 sitting  held  on  Wednesday,  the
 6b  May,  1970,  adopted  the  follow-
 fog  motion  in  regard  to  the  Com-
 mittee  on  Public  Accounts  :—

 “That  this  House  concurs  in
 the  recommendation  of  the  Lok
 Sabha  that  the  Rajya  Sabha  do
 agree  to  nomipate  seven  mem-
 bers  from  the  Rajya  Sabha  to
 associate  with  the  committee  on
 Public  Accounts  of  the  Lok
 Sabha  for  the  term  beginning  on
 Ist  May,  1970,  and  ending  on  the
 30th  Aptil,  ‘1971,  and  do  proceed
 to  elect,  ०  such  manner  as  the
 Chairman  may  direct,  seven
 members  from  among  the  men-
 bers  of  the  House  to  serve  on
 the  sald  Committee.”*

 2.  Yam  further  to  inform  the  Lok
 Sebba  that  In  pursuance  of  the  above  motion,
 the  followlng  members  of  the  Rajaya  Sabha
 have  been  duty  elected  to  the  said  Commi-
 tee  i—

 l,  Shri  s.  8,  Bobdey
 2.  Shri  Banka  Bibary  Das
 ‘ey  दिक  P.C,  Mitra
 @  &bri  Niranjan  Varma
 5,  Shbrimati  Vidyawati  Chaturved!
 6,  Sbri  Thillal  Villan
 7,  Shri  Sheel  Bhadra  Yajec

 (it)  am  directed  to  faform  the  Lok
 Sabha  that  the  Rajya  Sabha  at  its
 sitting  held  on  Wednesday,  the  6ib
 May,  970  adopted  the  follewing
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 motion  in  regard  to  the  Committee
 on  Public  Undertakings  :—

 “Theat  this  House  concurs  In  the
 fecommendation  of  the  Lok
 Sabha  that  the  Rajya  Sabha  do
 agree  to  nominate  five  members
 from  the  Rajya  Sabha  to  asso-
 clate  with  the  Committee  on
 Public  Undertanings  of  the  Lok
 Sabha  for  the  term  beginning  on
 the  Ist  May,  I970  and  ending  on
 the  30th  Abril,  I97],  and  do
 Proceed  to  elect,  in  such  magner
 as  the  Chairman  may  direct,
 five  members  from  among  the
 members  of  the  Howse  to  serve
 on  the  sald  Committee,”

 2  Tam  further  to  Inform  the  Lok
 Sabha  that  in  pursuance  of  the  above
 motion,  the  following  members  of  the  Rajya
 Sabha  have  been  duly  elected  to  the  sald
 Committee  ;—

 Shri  Syed  Ahmed
 Shri  Balachandra  Menon
 Shri  Dahyabhai  V,  Patel
 Shri  8,  C,  Pattanayak
 Shri  Kota  Punnath Sauer

 ASSENT  TO  BILL

 SECRETARY :  Sir,  I  lay  on  the  Table
 the  Appropriation  (No,  2)  Bill,  970  passed
 by  the  Houses  of  Parltameot  during  the
 current  session  and  assented  to  doce  a  re-
 port  was  last  made  to  the  House  on  the
 Ist  May,  1970,

 BUSINESS  OF  THE  HOUSE

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS,  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAGHU  RAM-
 AIAH)  :  With  your  permisetgo,  Sir,  |  rise
 fo  announce  that  Goverament  Business  in
 this  House  during  the  week  commencing
 18th,  May,  1970,  will  consist  of  :—

 (l)  Consideration  of  any  item  of  Go-
 veroment  Businces  carried  over
 from  today’s  Order  Paper.


